
THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:ghconline.gov.in
10:30 AM to 1:00 PM
2:00   PM to 4:30 PM

[ For Monday,11th November 2024]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]

[AT 11:00 AM]
BEFORE:

JOINT REGISTRAR (JUDL.) MR. CHINMOY BARUAH
COURT NO: 111

--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------

ORDERS

1 WP(C)/7560/2018 JOHIRUL ISLAM
            Versus
THE STATE OF ASSAM AND 6 ORS.

MR. M KHAN
MR. J RAHMAN
KAKALI DEVI

GA, ASSAM
MR. L R MAZUMDER (OP7)
MR. A Z AHMED (OP7)
A S SK (OP7)

2 CRP(IO)/193/2019 BALARAM RAJBONGSHI
            Versus
TARINI BAISHYA AND 2 ORS.

MR. T DEURI

3 WP(C)/3647/2019 CHITRA DEVI GOENKA
            Versus
THE STATE OF ASSAM AND 5 ORS.

MR. A SANCHETI
MR. R C SANCHATI

SC, OIL
SC, REVENUE

4 WP(C)/6738/2019 AFIYA BEGAM BARBHUIYA
            Versus
THE STATE OF ASSAM AND 9 ORS

MR. A M S MAZUMDER
MR. A A R KARIM

GA, ASSAM
MR. N H BARBHUIYA

5 I.A.(Civil)/1891/2020
IN RSA/101/2008 (D/O)
in RSA/101/2008

UMESH CH. PATHAK
            Versus
SANTOSH BASAK AND 4 ORS

MR. B C DAS
MR. U DUTTA

6 WP(C)/5630/2022 RATNESWAR BARMAN
            Versus
THE STATE OF ASSAM AND 5 ORS

MR. B D GOSWAMI
MR. J M GOGOI

GA, ASSAM
SC, REVENUE

7 WP(C)/6553/2023 TAJ UDDIN CHOUDHURY
            Versus
THE STATE OF ASSAM AND 6 ORS

MR. S B LASKAR
MR. H A LASKAR
MS N KALITA
MS D DUTTA

GA, ASSAM
SC, APDCL
MR. S HAZARIKA
SC, FINANCE

8 WP(C)/1084/2024 DILIP KUMAR SHARMA
            Versus
THE STATE OF ASSAM AND 3 ORS

MR. S K DAS
MR D BARMAN

SC, SEC. EDU.

9 WP(C)/3875/2024 AJIT BARMAN
            Versus
THE STATE OF ASSAM AND 3 ORS

MR. M KHAN
MS J AKTAR
K MAINUDDIN

SC, SEC. EDU.

10 WP(C)/4001/2024 GS-195323A- J STANLY JOHN AND 14
ORS
            Versus
THE UNION OF INDIA AND 15 ORS

MRS. R BORAH
MR. D BORAH

MR. B CHAKRAVARTY
(CGC)
DY.S.G.I.
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010242672018
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010138292019
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010121232019
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010215182019
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010154242020
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010171642022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010251482023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010039882024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010147452024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010158472024


===================================================================================
=============================
LEAVE NOTE OF ADVOCATES FOR 11/11/2024
-
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
------------------------------------------------------------------------------------
1) MS. N M DEKA 17-07-2024 To 20-12-2024
2) MS. A BHATTACHARYYA 24-09-2024 To 20-12-2024
3) MR. P SARMA 04-10-2024 To 16-11-2024
4) MR. O P BHATI 04-10-2024 To 16-11-2024
5) MS. K YADAV 21-10-2024 To 10-12-2024
6) MR. R L YADAV 21-10-2024 To 10-12-2024
7) MR H MAURYA 21-10-2024 To 20-11-2024
8) MR. N ALAM 04-11-2024 To 20-11-2024
9) MR. P P DAS 04-11-2024 To 15-11-2024
10) MR. B BARMAN 05-11-2024 To 15-11-2024
11) MR. J P SHARMA 07-11-2024 To 18-11-2024
12) MR S K KEJRIWAL 19-11-2024 To 29-11-2024
13) MS S KEJRIWAL 19-11-2024 To 29-11-2024
14) MR. R GOSWAMI 12-11-2024 To 12-11-2024
15) MR. K SARMA 11-11-2024 To 16-11-2024
16) MS. D GHOSH 07-11-2024 To 11-11-2024
17) MS H BETALA 07-11-2024 To 11-11-2024
18) MR. S BAROOAH 08-11-2024 To 17-11-2024
19) MR. A CHAMUAH 07-11-2024 To 17-11-2024
20) MR. S SUTRADHAR 11-11-2024 To 24-11-2024
21) MR J I BARBHUIYA 16-11-2024 To 20-11-2024
22) MR B D DAS 13-11-2024 To 16-11-2024
23) MR A R BHUYAN 11-11-2024 To 29-11-2024
24) MR G GOSWAMI 15-11-2024 To 20-11-2024
25) MR B K KAR 12-11-2024 To 23-11-2024
26) MS J CHAKRABORTY 12-11-2024 To 23-11-2024
27) MR. A BHATTACHARYA 12-11-2024 To 13-11-2024

 2/2 



THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:ghconline.gov.in
10:30 AM to 1:00 PM
2:00   PM to 4:30 PM

[ For Monday,11th November 2024]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]

[AT 11:00 AM]
BEFORE:

DEPUTY REGISTRAR (BENCH) - MR. SAPTARSHI DAS
COURT NO: 115

--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------

ORDERS

1 WP(C)/8349/2018 BAHADUR ALI AND 4 ORS.
            Versus
THE STATE OF ASSAM AND 7 ORS.

MR. B C DAS
MR. D A KAIYUM
MR E HUSSAIN

DR. B AHMED
SC, CO OP
GA, ASSAM

2 WP(C)/8427/2018 DHANANJAY RAY
            Versus
THE STATE OF ASSAM AND 6 ORS.

MR P BHARADWAJ
MR. M K CHOUDHURY
MR. A BARKATAKI
MR. N BARUAH
MR. M SARMA
MR. T N SRINIVASAN

SC, PWD

3 WP(C)/946/2019 SASHIPRAVA DOLEY @ CHANGMAI
            Versus
THE STATE OF ASSAM AND 14 ORS.

MR J PAYENG
MS. J M RABHA
MR. T DOLEY

SC, CO OP
GA, ASSAM

4 WP(C)/973/2019 NORTH ASSAM CONTRACTORS
ASSOCIATION
            Versus
THE STATE OF ASSAM AND 2 ORS.

MR S SARMA SC, IRRIGATION

5 WP(C)/1145/2019 GAITHOULUNG RONGMEI
            Versus
THE STATE OF ASSAM AND 25 ORS.

MR. R M DAS MR H R A CHOUDHURY
(R5,R6,R8-R14,R16-R26)
GA, ASSAM
MR. R MAJUMDAR
(R5,R6,R8-R14,R16-R26)
MRS. R RONGMEI
(R5,R6,R8-R14,R16-R26)
MRS. S ISLAM (R5,R6,R8-
R14,R16-R26)
SC, REVENUE

6 WP(C)/1233/2019 GRIHITA DAS
            Versus
THE STATE OF ASSAM AND 7 ORS.

MR. D C C PHUKAN
MS. J GOGOI
MR. T P DAS

GA, ASSAM

7 WP(C)/1297/2019 NAZIMUDDIN AHMED
            Versus
THE STATE OF ASSAM AND 8 ORS.

MR. D DAS SR. ADV
R SARMAH
MS. L ISLAM
MR. K MOHAMMED

GA, ASSAM
SC, SEBA
SC, P W D
SC, PERSONNEL DEPT.

8 WP(C)/4628/2019 ATOWAR RAHMAN AND 4 ORS.
            Versus
THE STATE OF ASSAM AND 10 ORS.

MR. B RAHMAN SC, PNRD
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010266292018
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010268282018
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010027202019
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010027872019
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010034332019
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010038042019
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010041112019
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010152032019


9 WP(C)/4736/2019
CAVT. NO.0671/2019

M/S. NISHIKA ROADLINES
            Versus
THE STATE OF ASSAM AND 9 ORS

MR S S DEY
MR. M NATH
MR. A BHATTACHARJEE
MR. D J KAPIL

GA, ASSAM
MR. R MAJUMDAR
MR. JUNM LASKAR
MR. K BORUAH
MR F KHAN
MS. A AHMED
MS D BARUAH
MS BISMITA BARMAN
SC, F C I
FOR CAVEATOR

10 WP(C)/4850/2019 MUKUT DEKA AND 4 ORS.
            Versus
THE STATE OF ASSAM AND 8 ORS.

MR. S BORTHAKUR
MR. P K BORAH
MR. J ABBAS

GA, ASSAM
MR R SENSUA
MR S DAS
SC, PCB
SC, FOREST

===================================================================================
=============================
LEAVE NOTE OF ADVOCATES FOR 11/11/2024
-
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
------------------------------------------------------------------------------------
1) MS. N M DEKA 17-07-2024 To 20-12-2024
2) MS. A BHATTACHARYYA 24-09-2024 To 20-12-2024
3) MR. P SARMA 04-10-2024 To 16-11-2024
4) MR. O P BHATI 04-10-2024 To 16-11-2024
5) MS. K YADAV 21-10-2024 To 10-12-2024
6) MR. R L YADAV 21-10-2024 To 10-12-2024
7) MR H MAURYA 21-10-2024 To 20-11-2024
8) MR. N ALAM 04-11-2024 To 20-11-2024
9) MR. P P DAS 04-11-2024 To 15-11-2024
10) MR. B BARMAN 05-11-2024 To 15-11-2024
11) MR. J P SHARMA 07-11-2024 To 18-11-2024
12) MR S K KEJRIWAL 19-11-2024 To 29-11-2024
13) MS S KEJRIWAL 19-11-2024 To 29-11-2024
14) MR. R GOSWAMI 12-11-2024 To 12-11-2024
15) MR. K SARMA 11-11-2024 To 16-11-2024
16) MS. D GHOSH 07-11-2024 To 11-11-2024
17) MS H BETALA 07-11-2024 To 11-11-2024
18) MR. S BAROOAH 08-11-2024 To 17-11-2024
19) MR. A CHAMUAH 07-11-2024 To 17-11-2024
20) MR. S SUTRADHAR 11-11-2024 To 24-11-2024
21) MR J I BARBHUIYA 16-11-2024 To 20-11-2024
22) MR B D DAS 13-11-2024 To 16-11-2024
23) MR A R BHUYAN 11-11-2024 To 29-11-2024
24) MR G GOSWAMI 15-11-2024 To 20-11-2024
25) MR B K KAR 12-11-2024 To 23-11-2024
26) MS J CHAKRABORTY 12-11-2024 To 23-11-2024
27) MR. A BHATTACHARYA 12-11-2024 To 13-11-2024
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010160342019
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010155872019

	LZ-1
	LZ-2

